4 Papers laid [RATYA SABHA] on the table

{2) G.SR. 59 (E), dated the 29th January, 2019, publishing the industrial
Disputes (Central) Amendment Rules, 2019.
[Placed in Library. See No. L.T.10956/16/19]

Report and Accounts (2017-18) of National Institute of Unani Medicine, Bengaluru

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA
AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) (SHRI
SHRIPAD YESSO NAITK): Sir, I lay on the Table, a copy each (in English and Hindi) of
the following papers:—

(a) Annual Report and Accounts of the National Institute of Unani Medicine,
Bengaluru, for the year 2017-18, together with the Auditor's Report on the

Accounts.
(b) Review by Government on the working of the above Institute.

(c) Statement giving reasons for the delay in laying the papers mentioned at (a)

above. [Placed in Library. See No. L. T.11060/16/19]

Reports and Accounts (2017-18) of ANIIDCO, Port Blair and Coir Board, Kochi

and related papers
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1. (1) Acopy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:—

(ay Thirtieth Annual Report and Accounts of the Andaman and Nicobar
Islands Integrated Development Corporation Limited (ANIIDCO),
Port Blair, for the year 2017-18, together with the Auditor's Report
on the Accounts and the comments of the Comptroller and Auditor

General of India thereon.
(by Statement by Government accepting the above Report.

{2) Statement (in English and Hindi) giving reasons for the delay in laying
the papers mentioned at (1) above.
[Placed in Library. See No. L.T.10959/16/19]



